
$~46 

* IN  THE  HIGH  COURT  OF  DELHI  AT  NEW  DELHI 

+  CRL.M.C. 1175/2019 

 PRADEEP UPADHYAY   ..... Petitioner 

    Through: None 

 

    versus 

 

 STATE & ANR.     ..... Respondents 

Through: Mr. Amit Chadha, APP with 

Inspector Ashok Giri  

 CORAM: 

HON'BLE MR. JUSTICE CHANDER SHEKHAR 

   O R D E R 

%   15.01.2020 

1. The Hon’ble Judge is not holding the Court today. 

2. Renotify on 26.3.2020. 

 

      BY ORDER  

 

 

      COURT MASTER 

JANUARY 15, 2020 

tp 
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